NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 12.01.2026 (MONDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Com App (AT) (CH) Venna Venkateswarlu Mr. M.Ramu
(Ins) No. 07/2026 & 7 Ors.
For Exemption Vs
IA No. 18/2026 Birendra Kumar
For Condone Delay Agrawal, RP of
IA No. 19/2026 Manjeera
Delay in refiling Constructions Ltd
IA No. 20/2026
For Stay
IA No. 21/2026
2. Com App (AT) (CH) Suspended Director of | Mr. Ashwin Shanbhag
(Ins) No. 16/2026 Hamsa Dairy Pvt Ltd
For Stay Vs
IA No. 44/2026 Ramanathan
For Condone Delay Bhuvaneshwari, IRP of
IA No. 45/2026 Hamsa Diary Pvt Ltd &
Anr.
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. Comp App (AT) (CH) Hussain Somjee Mr. Joshua Samuel
(Ins) No. 597/2025 Vs
For Stay Assets Care &
IA No. 1684 /2025 Reconstruction
For Condone Delay Enterprise Ltd & Anr.
IA No. 1685/2025
(With Defects)
4. Comp App (AT) (CH) Igbal Jumabhoy Mr. Joshua Samuel
(Ins) No. 598/2025 Vs
For Condone Delay Assets Care &
IA No. 1686/2025 Reconstruction
For Stay Enterprise Ltd. & Anr.
IA No. 1687/2025
(With Defects)
S. Com App (AT) (CH) Abhimanyu Raja Mr. DR Raghunath
(Ins) No. 8/2026 Vs
For Stay Canara Bank & Anr.
IA No.22/2026
(With Defects)



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. Com App (AT) (CH) Abhimanyu Raja & Anr. | Mr. DR Raghunath
(Ins) No. 9/2026 Vs
For Stay A Arumugam,
IA No. 23/2026 Liquidator of Vijai
Spinners (RJPM) Pvt
(With Defects) Ltd
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. Comp App (AT) (CH) Yarlagadda Padmavathi | Mr. Kumar Anurag Ms. Siva Praneetha
(Ins) No. 154/2024 Vs Singh Sreeramula R1
For Stay State Bank of India &
IA No. 408/2024 Anr.
For Exemption WITH
IA No. 410/2024
8. Comp App (AT) (CH) Yarlagadda Padmavathi | Mr. Kumar Anurag Mr. Pranava Charan R1
(Ins) No. 155/2024 Vs Singh
For Stay State Bank of India &
IA No. 413/2024 Anr.
For Exemption WITH
IA No. 411/2024
9. Comp App (AT) (CH) Yarlagadda Madhu Mr. Kumar Anurag Mr. Pranava Charan R1
(Ins) No. 156/2024 Mohan Singh
For Stay Vs
IA No. 417/2024 State Bank of India &
For Exemption Anr
IA No. 415 & 416/2024
10. | Comp App (AT) (CH) Bhalakh Realtors Pvt Ms. Arva Merchant Mr. B Ramana Kumar
(Ins) No. 301/2024 Ltd & Anr. R1
For Direction Vs Mr. Kaushik N Sharma
IA No. 796/2024 N. Kumar, RP of R2
For Exemption Sheltrex Developers Pvt
IA No. 797/2024 Ltd & Anr
For Stay
IA No. 798/2024 WITH
11. | Comp App (AT) (CH) Religare Finvest Ltd. Mr. Ashwin Shanbhag Mr. B Ramana Kumar
(Ins) No. 48/2025 Vs R1
For Stay N. Kumar, RP of Mr. Varun Srinivasan
IA No. 180/2025 Sheltrex Developers Pvt R2
Ltd & 2 Ors. Mr. Kaushik N Sharma
R3
12. | IA No. 30/2026 Regional Provident Mr. Vishnu
(To Implead) Fund Commissioner-II,
in Employees Provident
Comp App (AT) (CH) Fund Organisation
(Ins) No. 473/2024 Vs
For Direction Dileep KP, Resolution
IA No. 1300/2024 Professional
Delay in refiling Docs
IA No. 29/2026
Delay in refiling Docs
IA No. 31/2026




13. | IA No. 1721/2025 Union Of India Through | Mr. Avinash Krishnan Mr. Shardul
(For Deletion) SFIO Ravi Amarchand R1 R12
in Vs Mr. Palash Taing R2 R3
Comp App (AT) (CH) No. | Satyam Computer R13
74/2025 Services Ltd & 12 Ors Mr. Chidambara Sastry
For Stay Sarva R6 R7
IA No. 751/2025 WITH Mr. Pranav
For Direction Gopalakrishnan R9
IA No. 1398/2025 Mr. Vinod kumar R11
14. | Comp App (AT) (CH) No. | Union of India Mr. Avinash Krishnan Mr. Palash Taing R2 R3
75/2025 Through SFIO Ravi
For Stay Vs
IA No. 752/2025 Maytas Properties Ltd
& 6 Ors.
15. | IA No. 50/2026 Kesari Nandan Traders | Mr. Ramesh Kumar Mr. Shabbeer Ahmed
(To Implead) Vs Chopra
in Nadhi Bio Products Pvt
Comp App (AT) (CH) Ltd, Rep by its RP
(Ins) No. 339/2025 Sreenivasa Rao
Ravinuthala
16. | Comp App (AT) (CH) The Office of Asst Mr. P Rajkumar Mr. Pradeep Joy
(Ins) No. 576/2025 Commissioner of Jhabakh
For Stay Income Tax
IA No. 1617/2025 Vs
Sripatham
Venkatasubramaniam
Ramkumar, RP & Anr
17. | Comp App (AT) (CH) Anuragha Poultries & Mr. Prithvi Raj JS Ms.GS Dhanalakshmi -
No. 35/2021 Breeders Pvt Ltd & R2
For Stay 7 Ors
IA No. 463/2021 Vs
Raghav Krithik & 4 Ors
18. | Comp App (AT) (CH) No. | Galipoglu Hidromas Ms. Vandana Raheja Ms. Lily Francis

20/2024
For Stay
IA No. 351/2024

India Manufacturing
Pvt Ltd & Anr.

Vs

Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S

For Dictation

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
19. | Comp App (AT) (CH) P Radhakumari Ms. N Varsha Mr. T Ravichandran R1

(Ins) No. 142/2023
For Stay
IA No. 475/2023

Suspended Director &
Shareholder of Uthara
Fashion Knitwear Ltd.
Vs

Omkara Assets
Reconstruction Pvt Ltd
& 2 Ors




For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
20. | Comp App (AT) (CH) Paradeep Port Trust Ms. K Jayasudha Ms. Deepika Thakur R1
(Ins) No. 384 /2023 Vs Mr. Pranava Charan R2
For Stay Vedanta Limited & Anr
IA No. 1162/2023
Leave to file
IA No. 1163
&1164/2023
For Additional docs.
IA No. 1015/2024
21. | Comp App (AT) (CH) Dr.Madhukar G Angur | Ms. Ashima Mandla Ms. Vandana PL R1
No. 71/2024 Vs R3 R4 R5 R6
For Stay Abhay Govind Chebbi Mr. Cyril Prasad Pais
IA No. 1080/2024 & 21 Ors. R2 R13 R22
For Exemption Mr. Chandramouli
IA No. 1081/2024 Prabhakar- R10 R20
For Interim relief
IA No. 1082/2024
22. | Comp App (AT) (CH) Bharat Heavy Mr. Vinod Kumar Mr. S Sriraman
(Ins) No. 278/2024 Electricals Ltd.
Vs
Hinduja National Power
Corporation Ltd.
23. | Comp App (AT) (CH) Nakshatra Feeds India Mr. Avinash Krishnan Ms. Mumaneni Vazra
(Ins) No. 336/2024 Pvt Ltd Ravi Laxmi
For Stay Vs
IA No. 914/2024 Dantu Indu Sekhar, RP
of Nexus Feeds Ltd.
WITH
24. | Comp App (AT) (CH) Nakshatra Feeds India | Mr. RS Sravan Kumar Ms. Mumaneni Vazra
(Ins) No. 479/2024 Ltd. Laxmi
For Stay Vs
IA No. 1318/2024 Dantu Indu Sekhar, RP
of Nexus Feeds Ltd
25. | Comp App (AT) (CH) Raksha Krishna Mr. Atul Madhavan Mr. ML Ganesh- R1
(Ins) No. 66/2025 Murthy Udupa Mr. Ravindra Beleyur,
For Stay Suspended Director of RP/R2
IA No. 218/2025 Avishkar Innovative Pvt
For Exemption Ltd
IA No. 394/2025 Vs
Canara Bank & Anr
26. | Comp App (AT) (CH) No. | Union of India Mr. Avinash Krishnan Mr. Palash Taing R2 R3
80/2025 Vs Rav Mr. Raymond Albyness
For Stay Maytas Infra Ltd & R6
IA No. 783/2025 12 Ors
27. | Comp App (AT) (CH) Alchemist Asset Mr. Gokul G Mr. Y Suryanarayana
(Ins) No. 297/2025 Reconstruction R1
For Exemption Company Ltd
IA No. 867/2025 Vs
For Stay K Sivalingam, RP of
IA No. 868/2025 NCS Sugars Ltd& 5 Ors
28. | Comp App (AT) (CH) Employees Provident Mr. MS Viswanathan

(Ins) No. 604/2025

Fund Organisation

Vs

Southern Batteries Pvt
Ltd through its
Liquidator Kanekal
Chandrasekar




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
29. | Comp App (AT) (CH) Anjana Sanghi & 2 Ors | Ms. Preeti Mohan Mr. Yogesh Kumar

No. 56/2021

For Stay

IA No. 654/2021
Interim Injunction

IA No. 103 & 104/2023

Vs

KMS Constructions
Pvt.

Ltd. & 11 Ors.

Mr. Y Suryanarayana

Jagia- R2 R3 R5 R6
Mr. Sriram
Venkatavaradan R7
Mr. A Chakravarthy
Mudiraj-R11

For Hearing

02.00 PM

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
30. | Comp App (AT) (CH) Sripriya Kumar Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 225/2022 Liquidator of Gemini Prabhakaran- R1
For Stay Arts Pvt Ltd Mr. Shubharanjani
IA No. 483/2022 Vs Ananth R4
K Bharathi & 4 Ors Mr. NP Vijaykumar
WITH R5
31. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Mr. Dwarakesh
(Ins) No. 241/2022 Ltd Seshadri Prabhakaran-R2
Vs Ms. Shubha Ranjani
K Bharathi & 5 Ors Ananth R3, RS
WITH Mr. NP Vijaykumar
R6
32. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Mr. Dwarakesh
(Ins) No. 243/2022 Ltd. Seshadri Prabhakaran-R2
Vs Ms. Shubha Ranjani
Sripriya Kumar Ananth R3, R5
Liquidator of Gemini Mr. NP Vijaykumar
Arts Pvt Ltd & S Ors R6
WITH
33. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H Karthik Mr. NP Vijaykumar
(Ins) No. 244 /2022 Ltd Seshadri R1
Vs Mr. Dwarakesh
Sripriya Kumar Prabhakaran- R2
Liquidator of Green Ms. Shubharanjani
Gardens Pvt Ltd & 4 Ananth-R3, R5
Ors
WITH
34. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Mr. Dwarakesh
(Ins) No. 252/2022 Liquidator of Green Prabhakaran- R1
For Direction Gardens Pvt. Ltd. Ms. R Sowmya R2- R4
IA No. 521/2024 Vs
For Additional Docs K Bharathi & 4 Ors.
IA No. 533/2024 WITH
35. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Ms. Shubharanjani

(Ins) No. 253/2022

Limited
Vs
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt Ltd &
2 Ors.

WITH

Seshadri

Ananth - R1
Mr. NP Vijaykumar
R2




36. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. H. Karthik Mr. Diwarakesh
(Ins) No. 254 /2022 Ltd. Seshadri Prabhakaran- R1
Vs Mr. NP Vijaykumar
K. Bharathi & 5 Ors. R2, R4
Mr. Thriyambak J
WITH Kannan- R3, RS
Ms. Subharanjani
Ananth- R6
37. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Ms. Subharanjani
(Ins) No. 278/2022 Liquidator of Green Ananth- R1
For Additional Docs Gardens Pvt. Ltd.
IA No. 532/2024 Vs
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt Ltd & Anr.
WITH
38. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Dwarakesh
(Ins) No. 349/2023 Ltd Khan Prabhakaran- R1
For Stay Vs Mr. NP Vijaykumar
IA No. 1063/2023 K. Bharathi & 2 Ors. R2
WITH Mr. Karthik Seshadri
R3
39. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Dwarakesh
(Ins) No. 355/2023 Ltd Khan Prabhakaran- R1
For Stay Vs Mr. NP Vijaykumar
IA No. 1080/2023 K. Bharathi & 2 Ors R2
For Urgent Hearing Mr. Karthik Seshadri
IA No. 930/2025 R3

INSTRUCTIONS FOR SMOOTH VC HEARINGS
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Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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